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NAME oF THE PAKTIES: M/s Morganite Crucible (lndia) Ltd'

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956

ilizii'i" iet.f the companies Act' 2013'
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ORDER

ComPanY Petitions are admitted

sd/-
V. NALLASENAPATHY
Member (Technical)

List this matter on 24 1 2018
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M . K. SHRAWAT
N1ember (ludicial)
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